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SPECIAL LEAVE PETITION (CIVIL) Diary No(s). 12422/2022

(Arising out of impugned final judgment and order dated  06-02-2018
in CWJC No. 17935/2017 passed by the High Court Of Judicature At 
Patna)

UNION OF INDIA & ORS.                              Petitioner(s)

                                VERSUS

PRASUN KUMAR JHA & ORS.                            Respondent(s)

(FOR ADMISSION and I.R. and IA No.68424/2022-CONDONATION OF DELAY 
IN FILING and IA No.68427/2022-EXEMPTION FROM FILING C/C OF THE 
IMPUGNED JUDGMENT )
 
Date : 12-07-2022 This petition was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE AJAY RASTOGI
         HON'BLE MR. JUSTICE ABHAY S. OKA

For Petitioner(s) Mr. N.Venkataraman, Ld. ASG
Mr. Shailesh Madiyal, Adv. 
Mr. Shashank Bajpai, Adv. 
Ms. Rekha Pandey, Adv. 
Mr. B.K. Satija, Adv. 
Mr. Adit Khorana, Adv. 
Mr. Gopal Chandra Mishra, Adv. 

                    Mr. Raj Bahadur Yadav, AOR
                   
For Respondent(s)
                    

          UPON hearing the counsel the Court made the following
                             O R D E R

As  requested,  list  along  with  SLP(C)  No.  16161/2018  on

10.08.2022.

 (POOJA SHARMA)    (BEENA JOLLY)       
COURT MASTER (SH)  COURT MASTER (NSH)
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